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River Water Dbput pending 
i . I. ·0 

43. SIIRI P. RAJAGOPAL NAIDU: 
Will the Minister of ENERGY Al-lD 
IRRIGATION AND COAL be pleased 
to state: 

(a) the number of river waier dis-
putes pe dini olution; and 

(b) the action to be tak n by Gov-
Ernment t solve the«n? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHR 
A B. A. GHANI KHAN CHAU-
DRURY): (a) and (b). The m i 
river water disputes pending relate to 
the use nd development of the water 
o the Godavari, C uvery and Yamuna 
ba ins. Godavari Basin: In the (' 
'Of Godavari, om time to time the 
party tates had ent red into rio 
agreements for the di t ibution ot 
wat rs. The Godavari Wate Di pute 
Tribuna e up under the Int r-state 

?a e' DL Ul-P. ct. 19 6 in its report 
~u n1it ed 0 t e Centr 1 Government 

on the 17th Qvelnber, 1979 ha 
ard red thn th agr en s hou 1 
be obs rved and ca ri d out by the 
party Stat s. ACf!ording to the p 0-

isions of the afor said Act, th party 
states and the Central Go ernm nt 
n'lay ask for clarificatioI s, ex . ana-
tions 01' guidance within three months 
from the d'ate of submission of the 
report. The decision of the T ibunal, 
after such clarification, xplanation 
and guida nce is final when it is noti-
fied by the Central Government in 
t e Official Gazette. The period of 
three months for seeking clarifica-
tions/ guidance is not yet over. 

Cauvery Ba"in: With regard to 
the use and development of Cauvery 
wasters, an understanding was reach-
ed amongst the concerned States 
Karn .. taka, Ke 'ala and Tamil Nadu 
jn August, 1976. Three meetings we 
th reafter convened by the then Union 
Mjnister of Agriculture and Irrigation 
L~ August, September a d October, 
1978 with a view to having the unde -
standing of August, 1976 ratified so 
that it could be implemented without 
urther delay. As the talks p 0 ede, 

it was seen that there was no com-
mon ground based on which a satis-
factory settlem nt could be reached. 
Tamil Nadu Qbj cted to the und r-
standing en the ground that it wa£ 

T ached at 'a tim e when the e wa no 
popular Government in the state and 
also wanted that its ayacut s ould b 
protc~ted ad quately by ensuring cer-
tain releases from Mettur and no by 

ffecting definit savings f om its 0 n 
\ "isting uses. '!'amil Nadu, h we r, 
recently ha proposed anoth rou d 
o alks and th' s is under considera-
tion. 

Yafnuna Basin: D taj] d 
about availability and us of muna 
Waters have been carri d out in 
sult fon ith h (' nc r d 
nd th matter i un u the 

eu ion ith th m. 

comin 



75 " Written Answers JANUARY 29, 1980 Written Answers 

ProjeCt; amon the succesSOr Stat . 
The Central GoYernment accordingly 
pas eel an order on 24- -1978 alloca-
ing 3.5 M.AJ' of the water to Haryana. 
Ptmj ab hu repr ented a ain t this 
order and hae filed a suit in the 
Suprem Court qu tio in, it~ validity. 
H "ryana hae also tiled a uit in the 

uprem e Court for implementation of 
. the order 0 March, 1978. 

upe Thermal power 
C untry 

the 

44. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of ENERGY AND 
IRR GATION AND COAL be pleased 
to tate: 

(a) the number of Super Thermal 
Power Stations under construction in 
the country; and 

(b) their stage? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A. B. A. GHANI KHAN CRAU-
DHURY) : (a) and (b). The l.arge 

ized Thermal power projects located 
a the pit heads under execution by 
the National Thermal Corporation are 
t.he following: 

Install d Ultimat 
N r th Pr j ct capacity capacity 

as approved 

(i) in raul i . • 2000 MW .200 MW 

eli) rba 1100 MW 2100 MW 

(ii") R magundam . J [00 1W 210 MW 

(iv) Farakk 600 MW 1000/ 
It 0 W 

The status of con truction of the pro-
j cts i ·ven belo : 

j 
uper Thermal power Pro-

a tru tu a1 works inc1ud-
v l1'n h Ve been completed. 

" c'v'l wo incl din those 

for the cooling water system and the' 
merry-go-round system for coal trans. 
portation system are under construc-
tion. Fabricat· On nd erection of· 
main povv·er house structures and civil 
works associated with other contracts 
are in progress. The contI"act for sup-
ply and erection of turbine generator 
and boner for the 200 MW units was 
a arded to Mis. Bharat Heavy Elec-
tricals Limited. Boiler erection work 
was commenced in Novemb r , 1978. 
Work on the construction of perma-
nent residential quarters and othe 
ownship facilities is progressing, The 

first 200 MW unit is programmed for 
commissioning during 198 -82. 

Korba Super Thermal Power Project: 

Site levelling work has been com ... 
pleted. Piling, foundations, steel 
structural fabrication and erection 
have been taken up. Infrastructura! 
development activities like the cons-
truction of roads, office accommoda-
tion, storage sheds, temporary resi-
dential accommodation, construction 
power and water supply are progres-
sing. Temporary Railway siding was 
commissioned. Proj ect engineering 
activities are in progre s. The con-
tract for supply and erection of tur-
bine generator and boiler and asso-
ciated equipment for the 200 MW 
units was awarded to Mis. Bharat 
Heavy Elect rical Limited. The first 
200 NfW unit is ·scheduled for com-
mOssioning in 1982-83. 

Ramagundam Super Thermal POwer 
Project: 

The m'ajor portion of the land for 
the main plant and temporary town-
ship a eas bas been acquired. Detail-
ed survey and soil investigation were 
rompleted in the main plant and 
own hip area. Infrastructural deve-

1 pment work is in progr s. S·te 
Ie llin~ and gradin has been taken 
uP. id or the main plant and 
equi m nt hav: been obtained. e 

s 00 nit is chedul d or 
198 -84. 




